ITEM NO.8 COURT NO.7 SECTION XVII

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal No(s). 1810/2021

STATE BANK OF INDIA Appellant(s)
VERSUS

UNION OF INDIA & ORS. Respondent(s)

WITH

C.A. No. 2227/2021 (XVII)
C.A. No. 4570/2021 (XVII)
C.A. No. 2263/2021 (XVII)

C.A. No. 4571/2021 (XVII)

Date : 22-02-2022 These appeals were called on for hearing today.

CORAM
HON'BLE MR. JUSTICE S. ABDUL NAZEER
HON'BLE MR. JUSTICE KRISHNA MURARI

For the parties:
Mr. Shyam Divan, Sr. Adv.
Mr. Anoop Rawat, Adv.
Mr. Saurav Panda, Adv.
Mr. Vaijayant Paliwal, Adv.
Ms. Charu Bansal, Adv.
Mr. Prabh Simran kaur, Adv.
Ms. Ankita Mandal, Adv.
Mr. S. S. Shroff, AOR

Mr. Dhruv Dewan, Adv.
Mr. Rohan Batra, AOR
Ms. Chandni Ghatak, Adv.
Mr. Dhruv Sethi, Adv.
St Not Vet Mr. H.N. Salve, Sr. Adv.
i ey Mr. Raunak Dhillon, Adv.
%E%gmz Ms. Madhav Kanoria, Adv.
reeen Ms. Madhavi Khanna, Adv.
Mr. Shubhankar Jain, Adv.
Ms. Niharika Shukla, Adv.
M/S. Cyril Amarchand Mangaldas Aor, AOR



Mr. Balbir Singh, ASG

Mr. Balaji Srinivasan, Adv.

Mr. Sarad Kumar singhania, Adv.
Mr. Akshay Amirtanshu, Adv.

Mr. Kanu Agrawal, Adv.

Mr. Mohammed Akhil, Adv.

Mr. Saurabh Mishra, Adv.

Ms. Sansriti Pathak, Adv.

Ms. Swati Ghildiyal, Adv.

Mr. Gurmeet Singh Makker, AOR

Mr. Ravi Kadam, Sr. Adv.
Mr. Anoop Rawat, Adv.

Mr. Saurav Panda, Adv.

Mr. Vaijayant Paliwal, Adv.
Ms. Charu Bansal, Adv.

Mr. Prabh Simran kaur, Adv.
Ms. Ankita Mandal, Adv.

Mr. S. S. Shroff, AOR

UPON hearing the counsel the Court made the following
ORDER
As prayed, six weeks’ time is granted to file counter

affidavit.

(NEELAM GULATI) (RAM SUBHAG SINGH)
ASTT. REGISTRAR-cum-PS BRANCH OFFICER



